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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PATNA BENCH :; PATNA

Registration No, O,&, =744 of 1995

Date of Order : 7.11,1996

Sri Janardhan Tiweri e Applicant
Vs,
Union of Indid & Ors, ceeen Respondents

- Counsel for the applicant : Mr,U.K.Shukla

CORAM

Hon'ble Mr,Justice V.N.Mehrotra, Vice-Chairman

Hon'ble Mr,K,D.Saha, Member (Administrative)

ORDER

D e

Heard the learned counsel fof the appliéant;
This épplication'has been filed with the prayer that '
direction miy be issued to the Respondents to hold a
fresh test‘for fiiling up the vacancies of the Trained
Graduate Tedchers in N.B,Railway InteriCollege, Garhora,
It is also prayed that written examinagion held on
17,10.1995 be quashed. - B %
2, It is @lleged by the 3pplic@nt that he
h@dd m3de a representation to the General Man3ger, N, E,

Railway,Gorakhpur on 16.10,1995. It is further asserted

that this representation hds not been considered so far

and no decision has been t@ken in respect of it;

3. Considering the facts and circumstances

of the ‘case, We are of the view that é proper direction Ai
Amay be given to the General Manager, Gorakhpur in this -
respect and we hereby direct the General Miniager,

N, E. Railwdy, Goraklpur to consider the representation, :
W , | =
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filed by the applicant, expeditiously and if
possible within three months from the date &
certified copy of this order alongwith @ copy

of the O.a.No,744/1995 b%: brought to him The
mtter sha 1<.1-c~ao'é;;f;l-eci@ed—by*jfhef-G;é“ﬁii‘i@?fr‘f:\@a*na--geq,g, :
Gorakhp urjRM émmd reasoned

A T
order,.

The O, &, is disposed of with these

directions at the admission stage itsel
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( K. Do ; 1~ ( VQ No P’bhrotra )
Member(A) Vice-Chairmsn

e



